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2 OA 42/2021

(Order: Pronounced by Hon'ble SHRI.S.N. TERDAL, Member(J3))

The applicant has filed this OA under Section 19 of the Administrative

Tribunals Act, 1985 seeking the following reliefs:

“(a)To direct the 2™ and 3™ respondent to consider the applicant
representation dated 09.09.2020 & 15.10.2020 and consequently direct the
respondents to grant the non-functional upgradation to the applicant in the
grade pay of Rs.5400/- with effect from 11.06.2020.

(b)For such further or other relief or reliefs as this Hon'ble Tribunal may
deem fit and proper in the circumstances of the case and thus render
justice.”

2. Heard Mr.D.Muthukumar for M/s.Paul & Paul for the applicant and

Mr.Su.Srinivasan for the respondents on advance notice.

3. The counsel for the applicant submits that the pending representations
of the applicant be directed to be disposed of by a reasoned and speaking
order in a time bound manner. Hence, the present OA is disposed of with a
direction to the respondents to consider and dispose of the applicant's
representations dated 09.09.2020 and 15.10.2020 by a reasoned and
speaking order, within a period of two months from the date of issue of

certified copy of this order.

4, The OA is disposed of as above at the admission stage itself. No costs.

(T.JACOB) (S.N. TERDAL)
MEMBER (A) MEMBER(J)
25.01.2021
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